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To
All Heads of Office
Trade Marks Registry
Mumbai/Delhi/Chennai/Kolkatta/ Ahmedabad
Patent Office
Mumbai/Chennai/Delhi/Kolkata
GIR, Chennai
PIS, Nagpur
Sir/Madam,

It has come to my notice that some of the retired officials both Patents and Trade
Marks are visiting IPO office frequently and working as unauthorized agents. You are
hereby directed to strictly ban the entry of such retired officials to IPO offices.

Yours fajthfully,

y
(P HKun 3\ &)
Controller General of Patents, Designs and Trade Marks
Copy to:

Shri K.S.Kardam, Deputy Controller of Patents, & designs, PO, New Delhi for hosting it
in the IPO website



